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{b) the details of the programme
for this year?

The Minister of Tranaport and
Communications (Shrl Lal Bahadur
Shastrl): (a) Yes, Sir.

(b) A statement is laid@ on the
Table of the Lok Sabha. [See Ap-
pendix III, annexure No. 129}

National Projects Construction
Corporation

*1021. Shri Ghosal: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether the Board of the Na-

tional Project; Construction Corpo-
ration has been formed; and
(b) if so, the States participating

in it?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes, Sir.

(b) Bihar, Jammu and Kashmir,
Kerala, Madhya Pradesh and Rajas-
than.

Family Planning Tralning and
Research Centre, Bombay

*1822. Shri Snbbiah Ambalam: Will
the Minister of Health be pleased to
state the number of doctors from
Madras State who have so far receiv-
ed training at the Family Planning
Training and Research Centre, Bom-
bay?

The Minister of Health (Shri Kar-
markar): One doctor deputed by the
Kasturba Gandhi Maternity Home,
Madras, received training in the first
course conducted from the 2nd Sep-
tember, 1957 to the 31lst October,
1857, at the Familly Planning Training
and Research Centre, Bombay.
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C.P.W.D. Roads in Rajasthan

*1024. Shri Karnl Singhji: Will the
Minister of Transport and Communli-
cations be pleased to state the total
amount allotted during 1958-57 for
the construction of C.P.W.D. roads in

Rajasthan?

The Minister of Transport and
Communications (Shri Lal Bahaduor
Shastri): Rs. 0:29 lakhs.

Rajkharsawan-Gua Line

*1025. Shri S. C. Godsora: Will the
M:nister of Rallways be pleased to
state :

(a) since when the construction of
doubling of railway lines from Raj-
kharsawan to Gua is going on; and

{b) the compensation already given
to the land-owners?

The Deputy Minister of Rallways
(Shri Shahnawazx Khan): (a) Doub-
ling works started from February 19856.

(b) Compensation has yet to be
paid.
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Derailment of Goods Train

{ Shrimati Ta Palchoudhuri:
“1028 Shri Biren Roy:
* ) Shrli N. B. Munisamy:
3Shrl Vajpayee:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that goods
train of the Meter Gauge of the
Western Railway was derailed on the
27th November, 1957 between Nim-
Ka-Thana and Kanwat stations on the
Ahmedabad-Delhi route;

(b) if so, the causes therefor; and

(c) the number of casualties and
the total amount of loss of property,
W any?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes;
at about 13.15 hours on 27th Novem-
ber 1957, while No. 875 Up Goods
train, ex Rewari to Phulera was
passing mile 125/21 between Nim-ka-
Thana and Kanwat stations, on the
Rewari-Phulera Metre Gauge Chord
line of the Western Railway, the
engine tender and 29 wagons derailed,
of which 11 capsized.

(b) Prima facie the derailment
was caused by the breakage of right
front Axle Guard of Wagon No. 10141,
fourth from the engine.

(c) Seven persons received simple
injuries. The approximate cost of
damage to Railway property was
Ra. 12,500 and to the public property
abeut Rs. 450.
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Upgrading of Rallway Legal Staft

1029 j Shri Shree Narayan Das:
\_ Shri Radha Raman:

Will the Minister of Railways be
pleased to state:

(a) whether the gquestion of up.-
grading of pay scales and promotion
to gazetted rank of Law  Asszistants
Law Inspectors, Chief Court Inspec-
tors etc. doing legal work of the
Railways have been considered.

(b} whether any representationg in
this regard have been received and
considered;

(c) if so, the nature of the decisions
taken; and

(d) the nature of duties and the
work that this class of railway em-
ployees perform?

The Deputy Minister of Railways
(S8hrl Bhahnawaz Khan): (a) to (c).
Representations have been received
from Law Assistants, Law Inspectors
etc. asking for higher scales of pay
and promotion to gazetted rank
These have been considered. Their
pay scales are considered adequate and
they are already eligible for promo-
tion to Class II service.

(d) Their duties broadly relate to
examination of claims cases, examina-
tion of other cases having legal impli-
cationg and assisting the Law Officers
and the Railway Pleaders in the
defence of such cases.

“Bad Climate” Allowance

Dr. Ram Subbhag Singh:

L
1030, Shri H. N. Mukerjee:

Will the Minister of Railways be
pleased to state:

(a) whether it is a2 fact that special
pay in the form of a ‘bad climate’
allowance has been granted to non-
gazetted employees in certyin
stations on Western and South-
eastern Railways;

(b) what are the said stations;





